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The Jan Vishwas (Amendment of Provisions) Bill, 2023: As Reported By Joint Committee

THE MINISTER OF COMMERCE AND INDUSTRY, MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION AND MINISTER OF TEXTILES (SHRI PIYUSH GOYAL): Sir, | beg to move:
?That the Bill to amend certain enactments for decriminalising and rationalising offences to further enhance trust-
based governance for ease of living and doing business, as reported by the Joint Committee, be taken into
consideration.?
? (Interruptions)
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The Lok Sabha then adjourned till Fifteen of the Clock.
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The Lok Sabha re-assembled at Fifteen of the Clock.

(Dr. (Prof.) Kirit Premjibhai Solanki in the Chair)
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SHRI ADHIR RANJAN CHOWDHURY: Sir, | gave notice? (/nterruptions)
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